FORM - A
PUBLIC ANNOUNCEMENT
(Regulation 14 of the Insolvency and Bankruptcy Board of India (Voluntary
Liquidation Process) Regulations, 2017)
FOR THE ATTENTION OF THE STAKEHOLDERS OF
BRIGHTNIGHT INDIA PRIVATE LIMITED

1. | Name of Corporate Person Brightnight India Private Limited
2. | Date of Incorporation of Corporate Person | 30/08/2019
3. | Authority Under Which Corporate Person | Registrar of Companies, Delhi I
is Incorporated / Registered
4. | Corporate Identity Number A-imited U82990DL2019FTC354507
Liability Identity-Number of Corporate
Person
5. | Address of the Registered Office and E-7/12 Basement Malviya Nagar New
Prinecipal-Offiee (If Any) Of Corporate Delhi, South Delhi, New Delhi, Delhi,
Person India, 110017
6. | Liquidation Commencement Date of 24.10.2026
Corporate Person
7. | Name, Address, Email Address, Telephone | Kondisetty Kumar Dushyantha
Number of the Liquidator, and Registration | # 337, Ashoka Pillar, 5th Floor, 3rd Cross
Number of the Liquidator Jayanagar, I Block, Bangalore-560011.
e-mail: dushyanthak@gmail.com
Tel. No.: 080 26560400
Registration No.: IBBI/IPA-002/IP-
N00237/2017-18/10688
8. | Last Date for Submission of Claims 24.11.2026

Notice is hereby given that M/s. Brightnight India Private Limited has commenced voluntary
liquidation on 24.10.2026.

The stakeholders of M/s. Brightnight India Private Limited are hereby called upon to submit
proof of their claims, on or before 24.11.2026 to the liquidator at the address mentioned
against item 7.

The financial creditors shall submit their proof of claims by electronic means only. All other
stakeholders may submit the proof of claims in person, by post, or by electronic means.

Submission of false or misleading proof of claim shall attract penalties.

Date: 26.10.2026
Place: Bangalore
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(Reguiation 14 of the Insolfvency and Bankruptcy Board of India
{(Voluntary Ligquidation Process) Regulations, 2017)
FOR THE ATTENTION OF THE STAKEHOLDERS OF
BRIGHTNIGHT INDIA PRIVATE LIMITED

1 | Name of Corporate Person BRIGHTNIGHT INDIA PRIVATE LIMITED
Date of Incorporation of
2 Corporate Person 30082019

Authornity Under Which Corporate )
3 Person is Incorporated / Registered Registrar of Companies, Dedi |

Corporate ldentity Number / “Lirrted
4 | Gabsty identity Number of USZ9S0DL201SF TC354507
Corporate Person

Address of the Registered Office and E-7/112Z Basament Malviya Nagar New Dedy,

5 | Principal Office {if Any}of Corporate | o, i Deirni, New Delhi. Deihi, India. T10G17
Person

Liquidation Commeaencameant

8| Date of Corporate Person 24.10.2028
Kondisetty Kumar Dushyantha
Name. Address, Email Address. # 337. Ashoka Pillar, 5th Floor, 3rd Cross
Jayanagar, | Biock, Bangalore-560011.
Telephone Number of the .
7w . : e-mail. dushyanthak@gmail com
Liquicgator, and Registration Tl Mo
Number of the Ligquidator > o5 m_ 26580400

Registration No.:
ISBBIIPA-DO2MP-NOD237/2017-18/10688

8 | Last Date for Submission of Caims 24 .11 2026

Notice is hearety grven that M's. Baghinight India Private Limiled has commenced wolunlary
Equssation on 24,10 2026,

The stakaholdars of M= Brightnighl Incia Private | srated are haraby calad vpon 19 submmit grool
of thesir ciaims. on or before 24 .11 20286 10 the liguidator at the address mentionad against demn 7,
The financail crediors shall sutbhmit thheir proof of caims by electronic means only. All csher
stakehoiders may submel the proof of daims = person, Dy post, o by glectrorc means,
Submission of false or misleading proof of clasmn shal attract penallies

Date- 26 102026 Kondisetty Kumar Dushyantha
Flace: Bangalore Liguidator
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